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MA Date 0 A6 1028 of 1996 	
f 0 rd e 	6.12.96. 

Present; Honhje Mr 0'Justic 
H•n ble Mr. M 	 Member. 

PK}Y 

-vs__ 
UNION OF INDIA & ORS•  

r the petittner; Mr.P. B.Misra, counsel,with Mr. S.K.Mitra,counsel. 
')r 

the espSndeflt's: Mr p.Catterjee,counse1. 

0 R D ER 

Bothi sides are present. 

Hearing the ld.couisel for the parties, we 
consider that it is a fit case for adjudication. The 
.pplication is, accbrdingly,.admitted and may be listed 
for hearing before the Single Bench on.6.2,97. Reply be 
riled in 4 weeks. 

- 	MEMBER(A) 	 • VICEcHAIRMAN. 
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